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Om Wati Gaur and O's. ... Appellant (s)
Vs.
Jitendra Kumar and Os. ... Respondent (s)

( Wth office report )

Dat e: 05-09-2002 Thi s/ These matter(s) was/were called on for
heari ng t oday.

CORAM :
HON BLE MR JUSTICE S. N VARI AVA
HON BLE MR JUSTI CE BRI JESH KUVAR

For appellant (s) M. Sudhir Kumar Qupta, Adv.(Not Present)

For respondent (s) M. VN Raghupat hy, Adv.
for M. RD Upadhyay, Adv.

UPON hearing counsel, the Court made the follow ng
ORDER
..... L.....1 To......T.......T.......T.......T.......T....J

Not . t oday.

(Al ka Dudej a) (S. Krishnan)
Court Master Court Master



